
L O K  S A B H A  D E B A T E S

LOK SABHA

Saturday, April tg^ijjBlVaisakha  9, 1900

Tht'Lok Sabha out at fwe minutes past 
E tem  tjf the clock

P 4 r .  Spkawbr in the Chair]

«rt f t w :

vpsxftt irr, * fa f^ rr % 8

f f ^ r .  ^fffTcT v r  w f m

ŴfT t ........
M R . SP E A K E R  : As I  have already 

mentioned, there is no zero hour aa such. 
Y«u must ta le  my per mission before 

yaw say anything. Unless you give 
me in writing, I w ill not allow. Papers 

to be laid.

«ft 3 * *  f * m  i : t f t  t t

jfrfew  % f a w ^TT I

i x . *  h n . T

PAPERS L A ID  O N  TH E  T A BLE

Na va l  C eremonial, C onditions of 
Service a i d  M mcellaneow  

(Amendment) R egulation, 1978

T H E  M IN ISTE R  O F  S T A T E  IN TH E  

M IN IS T R Y  O F  D EFE N CE (PROF. 
SH ER SINGH) : On behalf o f Shri 
Jagjivan Ram, I beg to lay on the Table 
a copy of the Naval Ceremonial, Condi­
tions o f  Service and Miscellaneous 

(Amendment) Rqjulationj, J978

(Hindi and English versions)
pubKsbed in Notification No. S .R .O . 106 
in Gazette o f India dated the 13th April, 
1996, under section 185 o f the N a ry A ct, 
j 9s7. [placed h  Libraty, See N o. L T - 

ama/78].

M E SSAG E F R O M  & 4 JYA SABHA

SE C R E T A R Y  : Sir, I have to report 

the following menage received from fee 
Secretary-General o f  Rarjya Sabha

“ In accordance with the provisfonj 
o f rule 111 o f  the Rules o f Proce­

dure and Conduct o f B uunea in 
the Rajya Sabha, I  am directed to 

enclose a copy o f the Insolvency 
Laws (Amendment) B ill 1976, 
which has been passed by the 
R ajya Sabha at its sitting held 
on the 26th A pril 1978.”

IN SO LVEN CY^LAW S (AM EN D M EN T)

As f a m e d  b y  R a 0 y a  Sa»ha

S E C R E T A R Y  : Sir, I  (ay on he T i t le  

o f the House the Insolvency Laws (Amend­
ment) B ill, 1978, as paused by Rqyya 
Sabha.

11.07 tura.

C A L L IN G  A T T E N T IO N  T O  M A T T E R  
O F  U R G E N T  P U B L IC  IM P O R T ­

A N CE

R e c o v e r y  o p  bo m b s  h e a r  G u l b a r c a  
R a i l w a y  S t a t i o n  a n d  a u o  u n d b k  

a  R a i l w a y  B r id o k

SH R I R/VJSHEKHAR K O L U R  
(Raichur) : Sir, I call the attention o f the 
Minister o f Home Affairs to the following 
matter o f urgent public importance and 
I request that he may make a  statement 
thereon:—

“ T h e reported tecovery o f four 
bombs with army markings 
near the Gulbarga railway 
station and ala» under a  railway 
bridge on Central R ailw ay, 
last w eek."
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